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Felbirdt NEW DELHI, DATED 17.10,71979

NOTIFICATION
TINCORE TAX

N0.3034(F}ND.ZUS/1DZ/79~ITH.II‘: It is hereby notified for geperal
information that the institution mentioned below has been approved .

by the Secretary, the Department of Seiencel& Technology, New Delhi,
the prescribed authority for the purposes of clause(ii) of sub-sectiaon
(1) of Secticn 35 of the Incume-tax Act, 1961 read with Rule 6{iv)

aof the Income Tax Rules 1962 under the catefory 'Colleget! in the area
of other natural or applied ssiences, subjeft to the following
conditionss

(i) that the Regiocnal Engineering (cllege, Rourkela will
maintain a separate account of|the sums received by it
scientific research Faqéscéemcas other than agriclture/animal husbandry/
in ths field of fidheries & medicines).
al o iad. o o - L _ _ o
ratur F apglla?ii) That the 'said collége will Ffurpish the ‘annual return of
its Scientific Research Activifies to the prescribed
authority for every financial year in such forms as may
be laid down and intimated to Yhem for this purposec,by
30th April, each vearl . : e

INSTITUTION
Regional Engineering Colllege, Rourkela (Orissa)

'This'hotificéticn ié,é??écﬁiuélfoi a:ﬁéri0d of three
years from 20.741879 to 19.7.1982, . '
L. 64/

(NP GSHARMA )
. DIRECTOR TO THE GOVERNMENT OF INDIA

[

Copy foruatded toie

1+ All Commissioners of Income-tax {2 Copiesg, :
2+ Director of Inspection{lncume~tax & Audit|)/Investigation/Research
' & Statistics/Publication & Public Relatiogps, WNew Delhi,
3. Directorate of D&M Services {Inceme~tax),| 1st Floor, Aiwan-o-
- Bhalib, Mata Sundri Lane, Mew Dulhi, : . :
4e The Deputy Secretary,’ Departmont of Sciempe & Technology, Technoloagy
Bhawan, New Mehrauli Road, New Delhi, with reference to their
OefeNoe1/205/79-RA. dated 19,9,1979,
S+ The Principal, Regicnal Engineering Col epe, Rourkela-769008
(Grissa) with referevnco tu his letlier No.RECR/Acaw24/11259 dt.
12761879,
« Comptroller & Auditor Goneral of India., 20 copies)
o Bulletin Section of Dela{Re5+&P),. New Dclwi(S;cop}esj,
_ _ _ 50/ w
AUTHORISED EPR, ISSUE . T ( JuPoSHARMA )
X /i #htl DIRELTOR TO THE|GOVERNMENT OF INDIA
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